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……….. 

 

 

1. The learned Senior Counsel appearing for the petitioner 

desires to withdraw the present Transfer Petition (C) No. 02 of 2025 

with liberty to file afresh. If the need arises and if there are valid 

grounds for transfer of the case, no liberty is required to seek the 

transfer.  

2. Accordingly, the Transfer Petition (C) No. 02 of 2025 is 

disposed of as withdrawn. 

Judge 
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